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IJ7ldru!tlay, 19th Deumber, 1956 

TIN Lok Sabha met at ElerJen of tIN Clodl 

[MR. SPEAItI!R in tM Chair 1 
ORAL ANl',WER TO QUESTIONS 

Delhi Junction Station 

·1334- Shri Ram Krishan: Will the 
Minister of Railways be pleased to 
refer to the reply given to Starred Ques-
tion No. 485 on the 30th July, 1956 and 
state: 

(a) whether the scheme for re-
mo:ielling of Delhi Junction Station 
has been finalised; and 

(b) if not, the reasons for delay? 

The Deputy Minister of Railway. 
and Transport (Shri AIagesan): (a) 
The plan for remoJeiling Delhi metre 
gauge Yard has been finalised and the work 
is in progress. The plan for remodelling 
Delhi Broad Gauge has been drawn up 
and is under examination. 

(b) Does not arise. 

Shri Ram Krishan: May I know 
ho", ml:ly new phtfor:m will be construc-
ted ? 

Shri Alagesan: The M. G. scheme 
includes the following: four platfonn 
lines for handling all through traffic; 
tw" platform lines for handling suburban . 
traffic. There are other items 0 f work 
also such as washable aprons on the 
platform line. There are a number of 
items. 

Mr. Speaker: He only wanted to 
know the platforms. 

Committee. for Roads and Railways 

·1337. Shri Gici;"snl: Will the 
Minister of Irrillation and Power be 
pleased to state: 

(a) whether the two Committee. 
one for roads and "the other for ra"I-' 
ways which had been constituted to 
.rudy the adequacy of waterways to 
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be provided in the road and rail em-
bankments had submitted their reports; 
and 

(b) if so, what are their recommen-
dations ? 

The Deputy Minister of Irrigatioa 
IIIld Power (Shri Hatbi): (a) These 
reports have not been received yet. 

(b r Does not arise. 

SIIrl Shree Narayan Dalll May I 
know whether these Committees have 
travelled through the country and, if so, 
the States which they have visited? 

Shri Balbi: These Qunmittees are 
for certain States only. . One is for Bihar 
and the other i. for Uttar Pradesh. Ano-
ther Committee i. for West Benpl 
So, these Committees for the road bridges 
and. the rail bridges are meant for thne 
particular areas. These Cemmitl< ,,-
the Road Committees and the Bridge Com-
mittees-will submit their reports on tbe 
conditions in respect of these specified 
areas only. 

Shri Shree Nara1lln 0..: May I 
know Whether these two Committees-
one for roads and the other for railways-
have met together and di5cusseci th~e 
.. hemes which they might recommend 
to the Government? 

Shri H..tbi: Thev han- rot met 
together yet. I might S3)0 that representa-
tives of the railways arc abo att2c.htd to 
these Committe_es. 

Shri T. B. Vittal R .... : Mav I kr.o ... 
the names of members of these Ccnimittees ? 

Shrl Batbi: For eacn State the 
members are different, but I can mention 
the pattel n. For the road bridges, the 
following are thr: members: a repusenta-
tive of the Central Water and Power Com-
mission~ a representative of the Consult8-
ting ET'ginecr to the (J,)vemment of 
India (Roads). the Chief Engireer (Irri-
gation), the Chief Engix;ecr, FWD (Roeds 
and Buildings) of the State. the Superin-
tending Engir.eer of Roads cfthe roncemed 
circle.t and the special officer in chaJr~ of 
local works. For the railway brio!,e., 
Ihe following are the members; a represen-
tative of the railway5;~ 8 repr~~entath'C' of 
the Central Water and Power Commisfion, 




